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(I) (2) (3) (4) (S) 

39, 40, 41 1!<' 49ii;~ 

25 lll'l', 

<:l@:, 26 llc<IRI ~ ii; 
~1s11111-reft;i~ 

''.!<l'l"il~ wt. 
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tlm - · '3'1-m'°.ia. 

Ala! Nagar, the 23rd August 2019 

NOTICE 

No. F I 1-07/2018/Scven-4.- In pursuance of the provision contained in the proviso to sub-section (2) of 
Section 13 of the Chhattisgarh Land Revenue Code, 1959 (No. 20 of 1959), Notice is hereby given thm in exercise of the 
powers conferred by sub-section (2) of Section I 3 of the said Code, the S1a1e Governmenl proposes to alter the limits of 
Tehsil specified in column (3), to creale a new Tehsil specified in column (4) and to define the limits thereof as specified 
in Schedule below, the same having been previously published as required by Section 13 of the said Act, namely :-

S.No. District 

(1) (2) 

t. Baloda Bazar-
Bhatapara 

Present 
Tehsil 

(3) 

Baloda Bazar 

Create New 
Tehsil 

(4) 

Lavan 

SCHEDULE 

Narure of change 

(5) 

Total 29 villages of Patwari 
Halka No.20 ,21,22,23,24, 
25, 26, 27 and 46 of Lahode 
R. l. Circle, 

Total 21 villages of Patwari 
Hallca No. 30, 3 I, 32, 33, 34, 
35, 47 and 48 ofMarda R. I. 
Circle, 

Total 25 villages of Patwari 
HalkaNo. 28,29,36,37,38, 
39, 40, 41 and49of Lavan 
R. I. Circle, 

Thus, total 15 villages of 
26 Patwari Halkas shaU be 
included in new Tehsil 
0 Lavan". 

Boundaries of 
newTehsil 

(6) 

North-Shivanath river, 
Janjgir-Champa, 

South-Tehsil Palari, 
.District Baloda Bazar­
Bhatapara. 

East-Mahanadi river, 
Tahsil Kasdol, 
District Baloda Baxar­
Bhatapara. 

West-Tehsil BalodaBazar, 
District Baloda Bazar­
Bhatapara. 

By order and in the name of the Governor of Chhattisgarh, 
RITA YADAV, Deputy Secretary. 


